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WEDNESDAY, FEBRUARY 7, 2024

SALE NOTICE
VINDHYAVASINI STEEL PRODUCTS PRIVATE LIMITED
(IN LIQUIDATION)

CIN: U27310MH2011PTC222526
Regd. Address: Flat No. 101, OG-lll, Oberoi Garden,
Thakur Village Off Western Express Highway, Kandivali (E),
Mumbai City, Mumbai, Maharashtra-400101

E-AUCTION SALE NOTICE UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016
Mofice is hereby given to the public in general under the Inscivency and Barfknaptey Code, 2016 and the
requiations made thereunder that Mis Vinchyavasini Steal Producls Privaie Limiled (m Liquidadion)
[“Corporate Debtor") is beng proposed fo be 50l as & "Going Concern” a5 per Regulation 32(2) of the
Insoivency el Bankrupicy Boerd of India (Liguidalion Process) Regulations, 2016, an “AS IS WHERE
13", "A%S B5 WHAT 157, "WHATEVER THERE I5" AND “WITHOUT RECOURSE BASIS" through e-

UNION QUALITY PLASTICS LIMITED
CIN: L25209MH1984PLCO33595

Registered Office ; 2004, Shyam Kamal B, CHS Lid., Agareal Market,
Tejpal Rioad, Vile Parle East, Mumbai, Maharashtra - 400057.

E-mail ; cs.ugpl@igmail.com | Ph: 022-2610036778

=
ORIX

ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED

{formarly known as OAIS Auto Financial Services Limited) (A Subsidiary of ORIX Auto Infrastructure Services Limited)
Regd. Office : Piot Mo. 34, Manol Co-operative Industrial Estate, Andheri-Kurla Road, Andheri (E), Mumbai - 400 058
Tel.: #91 22 26858 5003 [ 6707 0100 | Fax; + 91 22 2852 B549
Email: info@oridndia.corn | www.onixindia.com | CIN: UT4500MH2006PLC 163937

NOTICE
Motice is hereby given pursuant to Reguiation 47 and other applicable provisions of
SEBI (Listing Obligations and Disclosure Reguirements) Reguiations, 2015 that a
meeting of the Board of Directors of the Company will be held on Wednesday,
14/0272024 at Hyderabad to consider and approve the un-audited Financial Results of
the Company for the Quarter ended 3171272023 and other matters. Notice is also

availablean the websits of Stock Exchange at www bseindia_com,
For Union Quality Plastics Limited

POSSESSION NOTICE

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas the undersigned being the Authorised Officer of the ORIX Leasing & Financial Services India Limited. under the
=ecuntisation and Reconstruction of Financial Assets and Enforcement of Secunty Interest (Act 2002) and i exercise of the power
confermad under section 13(12) read with Rule 3 of the Security Intarast (Enforcernant) Bulas, 2002, issuad demand notice to repay tha

amount mentioned in the notice within 60 days from the date of recsipd of the said noticels,

The borrower's having failed to repay the amount, notice is hareby given 1o the barrowers and tha public ingeneral that the undarsigned
has taken possession of the property descrbed harain below in exercise powers conferred on himfher under sub-section (4} of Sachion

13 of the said Act read with Rule 8 of Security Interest Enforcement Rules 20032

The borrowen's in particular and the public in gensral is hereby cautioned not fo deal with the properiyies and any dealings with the

FUD YU

52349, dist. no. 75086631-75094630 fo
8000 Sh. under Folio no. S1U0318551 in
name of Usha Mitter issued by Tata Stee|
Ltd. have been lost & | have applied tg
Company to issue duplicate certs. Any
person who has a claim in respect of the
said shares should lodge such claim with
the Co. at its Regd. Off. at Bombay House
24 Homi I\_/Iodg Street Fort, Mumbai
400001 within 15 days from this date, elsq
the Co. will proceed to issue duplicatd
certs. without further intimation.

USHA MITTER

FUD |9

dist. no. 20579846-20581846 for 2000 Sh. unde
Folio no. S0042901 in name of Shubhra Bhatnaga
and Amit Bhatnagarissued by HDFC Ltd. have beer]

. - ; gl ré ; : b dl- : !
auciian platform, The said propasiion far dispostion is without any kind cfwamanties and indemnifes x . S ; TR ; B 2 1 i : ; lost & we have applied to Company to issug
The bidding of the assets! enséy stated in the balow table shall take plecs through the online &-aucion Place: Hyderabad Kavitha Davi propertyfes will be slutnect to the charge of ;DRIJ': Leasing E.;:nan:kal SN."I'TEE Indlla |._II'|'-I|"I:EI:|, for .h.n amnuntﬁrmnhm:l.&:i H:Iathﬁ duplicate certs. Any person who has a claim i
sarvice provider, Mis, Linkslar bnfosys Private Limiled via he website hitpsleauctions.co.in Date: 05/02/2024 Company Secretary cum Compliance Officer dE'ITI?II'I-:I natice and :"‘1'3"35t 'T'a"-?':'“ et foan agreement, The borrawers attenbon is invited to provisions of sub-sechon {5) of \r/?i?r?(ter?é%fghSt?ngség%regf?h:tull-ldl)lgccj:ggas#lfrlllgLaslg

=sion of Reouisits F afid Daclarat From 07022008 To 12003028 Section3 ofthe Act, in respect of time available, to redeem the secured assets. Senapat Bapat Marg, Lower Parel (West), Mumba
Submission of Requisite Forms, Affidavits, Declaration etc.| From 07.02.2024 to 22.02202 Nams of the Demand | Date & T e — 400013 within 21 days from this date, else the Co
Site visit | Inspection Date _ | From 26.02.2024 to 03.03.2024 8r Loan Bocrawsil - | Motics data & lof WHHLPEH Description of ﬂ'l'l? will proceed to issue duplicate certs. without furthe
Last Date for Submission of END | 07.03.2024 by 05.00 PM. — Noj AccountNo. | oo porrower | Amount Taken | Immovable Properties intimation. SHUBHRA BHATNAGAS
Date and Time of E-Auction Date: 1,03.2024 ACC Limited 1 |LNOODOO000TTS57 |1. Mis Malesh | 17.11.2023 & | 02° February |Al That Piace And Parcel Of Fiat No. 304, On Third Floor,
Eﬁa:ﬂgﬂﬁsuﬂmm Registered office: Cement House, 121, Maharshi Karve Road, Mumbai, Maharashira - 400020 Enterprses, s 2024, In "C* Wing, Admeasuring About 45,941 Sq.mirs. Carpst
22 oo B el Z. Bakapga M 32.68,23658-| (Symbosc  |Area(including Flower Bed Area, Balcony & C.b. Areal, In I -
|Amd in Rupess) NOTICE REGARDING LOST CERTIFICATES Bhagodi Possession | |The Building Known As "Star Paradise Co-operative -
Particulars R“F;FW Arim , 1"“%"‘:;““' NOTICE is hereby given that the certificates for the undermentioned securities 3. Sonabal Housing Society Lid” Constructed On Plot No. B4, Injl | dist. no. 582691917-582692032 for 116 Sh.; Cert
S I 0 2 Ll W L L of the Company have been lost/misplaced and the holder of the said securities/ Malesh Sectar No. 05, Under 12.5% Gacthan Expansion Scheme, || | No. 481852, dist. no. 622822646-622822761 fo
(Corporate Debtor as a Geing Concern) applicant has applied to the Company to issue duplicate certificates, Bhagodi Being Situated And Lying At Ulwe, Navi Mumbai, Tal. 116 Sh.; Cert. No. 1331121, dist. no. 1392037096
Sale of the O ie Debio ing |77 54 000 78.75.400- 5.00.000/- R _ A Panvel, Dist, Raigad, Within The Limits Of Cidea Lid., In 1392037269 for 174 Sh. under folio no. A64843 i
gk AR LEUNE -3 -2 QUIRG {1002 g AN Any person who has a claim in respect of the said securities should lodge such The Jurisdiclion Of Registration Sub District OF Panvel name of Anurag Mehrotra issued by Larsen &
concem (inchuding all its assets and Fabilities claim with the Company at its Registerad Office within 15 days from this date, District Raigad, Maharashira-4 10206, And Bounded As:|| | Toubro Ltd. have been lost & I have applied
but excluding Cash and bank Balance) as per else the Company will proceed to issue duplicate certificates without further East: Internal Road, West - Residential Building,|| | Company toissue duplicate certs. Any person whd
Regulation 32(e) ofIBBI (Liquidation Process| intimation. North :PlotNo.85, South: PlotNo.83 s a o i respoct fthe o hars shoul
PRguisliang 2915 | Name of holder | Kind of Securities | No. of Securifies | Distinctive Numbers| | || 2 |LNOOOGO0OGT0774 |1 Mis Om Sai | 20.11.2023 & | 02~ February |All That Plece And Parcel Of Fiat Mo A-12, Measuring || | House, Ballard Estate, Mumbai 400001 witin 21
VERY IMPORTANT And Face Valee Enterprises | Rs. 2024. 1540 Sq. Ft. (budteup Area), On Ground Floor, Wing-a, days from this date, else the Co. will proceed
Ag on the date of issuance of the Sale Certificale by the Liquidalor, the assets and liabilities Jonna Maria Gesto | Equity Shares ond M b1B9228- 6189251 2 Bhausahel | 5143674.15- | (Symbokc |Tulsi Bhavan Co-0p. Hsg Soc. Lid., Built On Piot No. 1, || | issueduplicate certs. withoutfurther intimation.
being sold as going concern subject to terms and condiions of E-Auction Process Lk el il 0 STPRET 23106 3. Kunda Mumbai, Maharashtra-400022, And Boundad As - North
i - o " (First Halder) 10 J499101- 3499110 Bhausaheb : By Vasant Coat, South : By Sadhan School, East: B
Information Document. Kindly refier fo the detailed lerms and conditions to understand the = oy i 3
process of bidding through the E-Auction Process Information Document. j‘;':' Hugo Ed”“'d“'d ]43 ”:'595?1;5' 155599;: Amrao Vallabh Road, West : By B-wing
Interested applicants may refer o the complete E-Auction Pracess Information Document e 5:;?;“&5;?“ ' Ll Date : 02.02.2024 Authorised DH?:; DUKE OFFSHORE LTD
comtaining details with respect to the e-auction Bid Appscation Form, Declaration and e 0 , , ol Servi Ly CIN No.L45209MH1985PLC038100
Undertakings, Other Farms, and Terms and Conditions with respect to the sale of the Place ; Panjim - Goa 8d/- Place : Mumbai RIX Leasing & Financial Services India Limited Rag. Office: 403 - Urvashi Housing Sociaty
comporate debtor, The detailed documents required {o paricipate i the e-auction along Date : 06.02.2024 Joana Maria Geeta De Sequeira Ltd, Off Sayani Road, Prabhadevl, Mumbai
with all the applicable tarms and condiions can be oblained by the prospeciive bedders - 400025 Email: info@dukeoffshore.com
only by writing an email at cirp.vwspd@gmail.com, The Liquidator reserves the night to
accept or reject or cancel any bid or exfend or modify, any ferms of the E-Auction at any :EHE_E i;gh; r“-&-lhjr _glvar:;; pulrs_d anl r|:
time without assigning any reason, The intending bidders, prior fo submitting their bid, guiaban & Listng Reguiations, 1
should make their independent inquiries during the site visit regarding the fite of the OTfice of CHier ENgineer m PUNJAB & SIND BANK BRANCH OFFICE: BHANDUP | ZONAL OFFICE: MUMBAI, FORT EIE?:I;IEIDGF:EEﬁﬁI'?{EE"EﬁEDE ':'; ?du“E
i if i i : - & Govt, of B artaki il 0. UIRIE--0N
s e s R e b s Power Purchase Agreement Directorate, b asioibiie oot Al SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES | |Wewesdey, 14 Febiuary, 2024 a 1200 pom
. ' ’ “ Floor, Shakti Bhawan Extn., i at 403-Urvashi Housing. Society Lid, O Sayans
o ) o Rajesh Ramesh Kamath 14-Ashok Marg, Lucknow -226 001 E- Auction Sala Motice for sale of Immovable Assels under the securitization and Reconstruction of Financial Assets and Enforcement of | |Road, Prabhadevi, Mumbai - 400025 the
The liquidator of Vidyavasini Steel Products Private Limited TeleFax:0522-2218812, Email: ppare@uppcl.org Sacurily Interast Act, 2002 read with provisa 1o Rula 8 (6) of the Sacurity Interest Enforcarnant) Rules, 2002. registerad office of the Company, inder alia to
Regn. No.: IBEIIPA-001/F-P-01606/2013-2020/12451 Kodice is hareby given fo the publicin general and in paricular to the Bormower(s) and Guarantor(s) that the below described immaovable property r-m”m:lmmm"""'”g businass: -l
Regd. Address: 301 AWing Green Gagan Near Lokhandwala, No.165 /CE/PPA/ Date 06 /02/2024 41 Eharged io he Secured Craditor B buicived ohwsicall i soriof which hag bentaken by e Authedized O 1) To consider and take on recerd the Unaudiled
Akurii Road, Kandivali East, Mumbai Suburban, Maharashtra, 400101 sl rianpes b M tsecura s o, Sl o s cined plssice ) ymbaliposooyiiorn of whict s bea o I IAURBI NG| | e e et St st
i Ereattis {IPchES E r.:'lﬁ::}"ca'r wepl® ::H-ﬁ" i PROCUREMENT OF PUMPED HYDRO STORAGE POWER ON LONG of the Punjab & Sind Bank, Secured Creditor, will be soid on " As is Where is ", “As is what is”, "Whatever there is” and “without any - i 118 Hr l;:- : -ﬂ“ pany ; :
Crirdact Fll:f i i mﬂ; 495' 9391359'?-::.15 TERM BASIS THROUGH COMPETITIVE BIDDING PROCESS recourse” basis on the date a5 mentioned in the table herein below, for recavery of its dues to the Bank, Secured creditor from the respective 'MLDE:EE‘; E‘I:E;]ai? Jt; :;';JEE:“;;?EE;EEI
- e e . . borrowern|sh and quarantons). The reserse price and the eamest money deposit will be as mendioned in the table below against the respective | |, Pty it
Pm}ﬁn%ﬁsﬂﬁ%ﬁ;g GF"?;E:;:::E;“LT_BF; Lender Specification No. 01 FTARITHSE/2000 MW/2024 properties/fzsets. The sale will be done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com. II'-'-'.L;!I 5;:_:;5_"'23:";«;“1:3&;? ;;1“5 Disclosure
905 094 El g o 3 U.P. Power Corporation Limited on behalf of Distribution Licensees of] Demand Notice Date i T WHERCE, {
; oor, TOWER-C, Unitech Business Zone, o , , Name of the Borrawes/Guarantar e 2)Any olher matter with the penmission of chair.
U.P., invites proposals for procurements of 2000 MW (for 6 hours discharge with e 0 ina Am RE) + fu ; PR il
Date : 0710212024 The Close South, Sector 50, Gunsgram, Haryana- 122018 k : ) & Description of the mortgaged property utstanding Amount [Rs) + future The natce of this meeting is also availabde on
Placa: Murmhai Email: cirpvvspl@gmail.com maximum 4 hours continuous discharge) Pumped Hydro Storage Power from ISTS interast & other expenses theraon. the website of the slock exchange ie. BSE
and Intra State Connected PSP Power Generating Station(s) for a period of 40 (Forty) Account Name: Notica Date: 02.09.2022 Limilad v bseindia cam.
. -] i-H .
years on B-O-O-M basis. a. Mis Nirmal Lifestyle Ltd. (Borrower). Rs. 10. 35, 27 51 48 + Rurther Interest and Place : Mumbai For DUKE OFFSHORE LTD
Bidders may download the Bidding Documents from E-Tender UP website Add: 3% Floor, Mulliplex Building, LBS Marg, Mulund [Wast), Mumbal-200080. mstmemﬁn ' Date - DE-02-2024 ) Sclls
https://etender.up.nic.in from 08/02/2024 onwards. b. Mr.Dharmesh Jain {Guarantor). 3 Avik E_*"-"“J"_-‘ Duke
MEP INFRASTRUCTURE DEVELOPERS LIMITED The last date of submission of Bid is 11/03/2024 at or before 14:00 hrs (IST) on Add at: Nanal Houss, Takshashila Buiding, Link Road, Mulund (west), Mumbal-200080. | goooo ois Rs. 12.73.49.694.48 25 on Managing Director
) CIN: L45200MH2002PLC136779 _ the E-Tender UP website. Response to invitation will be opened on the same day at €. Mrs. Pooja Rajiv Jain (Guarantor) 31122023 plus IfurthEr tntr;rasl ant i DIM - 02613056
Regd. Office: 2102, Floor-21%, Plot-62, Kesar Equinox, Sir Bhalchandra 15:00 hrs (IST) on the above portal. Add at: 1901 & 1902, Takshashila Building. Nirmal Nagar, Mulund Garegaon Link Road, thergon
Road, Hindu Colony, Dadar (E), Mumbai — 400014. . . . . . Migund (W), Mumbai-400080 i
E-mail: investorrelations@mepinfra.com + Website: www.mepinfra.com Bidders should regularly visit website to keep themselves updated regarding i §
) Tel: 91 22 2414 2p776 N Fax: 91 22 2414 4454 P ’ clarifications/amendments/time extensions, etc., if any. d. Mr. Rajiv Ramesh Kumar H'”_‘GUHTET_‘W”J-_ ; cLAss,F,ED cENTBEs IN MUMBAI
’ ' Note: U.P. Power Corporation Limited reserves the right to cancel or modify the '::Idd BL_' _1:3':'1'*"? ﬂfiﬁﬁgw"a Building, Nirma! Nagar, Mulund Goregaon Link Roed, P ! ez
NOTICE OF THE EXTRA ORDINARY GENERAL MEETING process any time without assigning any reason and without any liability. This is ind (VF), Murnba . K}ffbggr,lgl(?}mm;
AND E-VOTING INFORMATION not an offer. Sd/- Resarva Price Proparty DateiTime '
[ [ i i Description OF Property EMD inspection Venture
NOTICE is hereby given that the Extra Ordinary General Meeting of the . . of E=Auction Andheri (E)
Members (“EOGM”) of MEP Infrastructure Deveiopers Limited will be held | | RC N°- 10 Chief Engineer PPAYUPPCLY 1 f Bid incroment amt| Diata & Time Phone : 61226000
on Friday, the 1t day of March, 2024 at 2.00 p.m. (IST) through Video 1. | Office Number 4 [Ground Floor) (salable area measuring 1116 sq. /) Ecstasy Rs.1,34.00,0000- Anuja Media
Conferencing (“VC”)/ Other Audio Visual Means (“OAVM”) without physical Shopping Piaza & Business Park, Cily of Joy, Mulund West, Mumibai, Rs.13,40,000/- S N—
presence of members of the Company at common venue, in compliance Rs.25,000i- e B
with all the applicable provisions of the Companies Act, 2013 and rules 7 . : - , =99 36 000 Andhers (W)
made there under. Members may note that, In view of the continuing Office of Chiel Engincer L gm”e Numper 3 {Growng F'“:":' |satable area measuring 758 sq. 1) Ecstasy k] Mobile : 9870703542
Covid-19 pandemic, the Ministry of Corporate Affairs ("MCA") has vide its Power Purchase Asreement Directorate ORI R0 Tl Lot DL, M Finet b = Enﬂigsjaﬂ?_{ - Carl Advertising,
Circular No. 14/2020 dated 8™ April, 2020 read together with Circular No. " 8 . ’ : ady ;‘,;:zflj’f %’5),33441/42
17/2020 dated 13th April, 2020, Circular No. 20/2020 dated 5" May, 2020, 14" Floor, Shakti Bhawan Extn., 3. | Office Number & (Ground Floor) (salable area measuring 406 sq. ft.) Ecstasy Fis.48 48 000/- ‘ '
circular No. 22/2020 dated 15" June, 2020, Circular No. 33/2020 dated 14-Ashok Marg, Lucknow -226 001 Shopging Plaza & Business Park, City of Joy, Mulund West, Mumbai, RaABAB00- Sndheri (B,
28th September, 2020 followed by Circular No. 02/2021 dated 13" January, TeleFax:0522-2218812, Email: ppare@uppcl.org Rs.25 000 Mobile: 9820069565/ 9820069568
2021, Circular No. 21/2021 dated 14" December, 2021,Circular No. 3/22 4. | Office Numbes 23 {Ground Floor) {salable area measuring 522 sq. L) Ecstasy Rs.62 64,000/ Keyon Publicity
9/2023 dated September 25, 2023 and Securities Exchange Board of India No.162 /CE/PPA/ Date 06 /02/2024 ; ' : = .l'\'_;-iﬁ-l:lﬂ;dn'.-_ : Dk L.
("SEBI") also issued its circular SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated : = v 20.03.2024 .
12" May, 2020 read with circular No. SEBI/HO/CFD/CMD2/CIR/P/2021/11 5. | Office Number 29 (Ground Floor) {salable area measuring 909 sq. 1L} Ecstasy Rs.1,08.24,000/- s YL A
dated 15" January, 2021 also issued circular SEBI/HO/CFD/CMD2/ PROCUREMENT OF SOLAR POWER ON Shopeing Plaza & Business Park, City of Joy, Mulund West, Mumbal. H;J'Jz-sﬂu-;&l"lﬂf* Phone : 26364274 | 26316960.
CIR/P/2022/62 dated 13™ May, 2022 (collectively referred to as “Circulars”) | _ nE.ga Uk Multimedia Informatics
and_ Secretarial Standard on _ General _Meetings _('SS-2') issued b_y the LONG TERM BASIS THROUGH TARIFF BASED G, | Ofice Mumbsr 35 {Ground Floor) {slable area measuring 315 sq. 1t.) Ecstasy Rs.37,68,000- 12.00 FM g‘gggg;gg;’g’
Institute of Company Secretaries of India and subject to other applicable COMPETITIVE BIDDING PROCESS Shopping Plaza & Business Park, City of Joy, Mulund Wes!, Mumbai. Rs.3.76.800- | tod.00PM . o
laws, rules and regulations {including any statutory modification(s) or re- Re 25 000/- Z:ﬂir};u(%;my MAATEES,
enactment(s) thereof for the time being in force and as amended from time Tender S eCiﬁcati()n NO. 01/PPA/RE/SOlar/2000 MW/2024 ....... e M et bl o Phone:268’39686/26830304.
to time}, Companies are allowed to conduct the Extra Ordinary General E 7. | Shop No.201 {Sumr-:l_l-l:-jr,:::,sala:lg 5"'?3 measuring 1166 sq. ) Ecslasy Rs.1,63.20,000/- W i
Meeting (‘EOGM”) through Video Conferencing (VC)/Other Audio Visual U.P. Power Corporation Limited on behalf of Distribution Shopping Flaza & Business Park, City of Joy, Mulund West, Mumbal. Rs.16,32,000/- Andieri (W),
Means (OAVM), without the physical presence of the Members at a common Li FUP. invi Is f £2000 MW Rs.25,000:- N Tl
venue. Accordingly, the EOGM of the Company shall be conducted through 1censees of U.P., mvites proposals for procurements o B. | Shop Mo.248 (Second Floor) (salable arsa measuring 634 sq. ft.) Ecstasy _ Rs.95,76,000(- T
VC/OAVM in accordance with the aforesaid Circulars. Solar Power from ISTS and Intra State Connected Solar Power Shopping Plaza & Business Park, City of Joy, Mulund West, Mumbal, Rs.9,57 600/ j(;f;shwari ow
. . . . Phone: 2
In compliance with these Applicable Circulars, the EOGM of the Company | | Generating Station(s) for a period of 25 (Twenty Five) years. =1 _ Rs.25000- Mobite: 2520133000
shall be conducted through VC/OAVM without the physical presence of the : T . 8. | Shop Mo.503 {Fifth Floor) (salable area measuring 1980 sq. ft} Ecstasy Shopping | Re.2.46,24.000/- T A
members at the venue. Hence, the Members can attend and participate in the Bldd.ers may download the .Bl‘ddmg Documents from E-Tender Plaza & Business Park, City of Joy, Mulund Was!, Murnbai, Rs.24 62 400/- Goregafn ®),
¥ ¥
EOGM through VC/OAVM only. The instructions for Joining the EOGM are | | UP website https://etender.up.nic.in from 08/02/2024 onwards. Rs.25,000/- Mobite - 9519099363,
Pursuant to the above Circulars Notice of the EOGM is being sent in 14:00 hrs (IST) informed on the E-Tender UP website. Response to Plaza & Business Park, City of Joy, Mulund \West, Mumbai, Rs.24 62 400/ £8.00.2024 1?4%%5%23400931
electronic mode to Members whose e-mail addresses are registered with the invitation will be opened on the same day at 15:00 hrs (IST) on the Rs, 25,000 )
’ i i i . Shark Enterprises,
Company/ Company’s Registrar & Spare Tr_ansf'('er Agent (RTA) or with their 11, | Shop No.506 (Fifth Floor) (salable area measuring 909 sq. ft.) Ecstasy Shopping | Rs.1,15.71,0000- at 12:00 pm Goregaon (F),
respective Depository Participants ("Depository"). Notice of EOGM is also above portal. Plaza & Business Park, City of Joy, Mulund Wes!, Mumbai Rs.11.57 100/- ko 3:00 pr Phone: 022-26863587
available on Website of the Company on the link https://www.mepinfra.com. Bidders should regularly visit website to keep themselves Rs.25,000/- Adresult Services,
BOOK CLOSURE dated di larificati / d /ti : H ] i . vl =l R=s.70 08 B0d- ?,?;2%1”3’8(7’2157 28726291.
updated regarding clarifications/amendments/time extensions, etc., 12.| Office No.16 (zalable area measzuring 438 2. 1) Lower Ground Lavel, “Aviar, o WG, /
NOTICE IS ALSO HEREBY GIVEN pursuant to Section 91 of the Companies if any. Wirmal Galaxy Commercial, Mulund Wast, Fs.7, 00,800/ Samartha Advertiser Pvt. Ltd.,
Act, 2013 and Regulation 42 of the SEBI (Listing Obligations and Disclosure Sd/ R=. 25 000;- ggzzggg(@bw
Requirements) Regulations, 2015, that the Register of Members and the - . ; e o T o Mobile: 9594969627
Share Transfer Books of the Company will remain closed from Saturday, RO No. 11 Chief Engineer (PPA) UPPCL & ﬂﬂ:&nﬁtgﬁgﬁﬁgirﬁﬁlﬂfm M.} Lowee Ground Levs), “Acr H;f:gtzﬂ;: Target Media,
24" February 2024 to Friday, 15t March, 2024 (both days inclusive), for d W HI 2'5 Elw - Goregaon (E),
the purpose of the EOGM. 5,25, 000/ Mobile: 8692959648/ 9702307711
14.| Office No.42 (salable ares measuring 458 sq. fi.) Lower Ground Lavel, “Avior®, _Rs.73,20,004¢- AD Support Advertising,
VOTING THROUGH ELECTRONIC MODE N iy Chreicin) S e SR aiad ("
In accordance with the provisions of Section 108 of the Companies Act, 2013 p FORM A . Rs.25 000/- 1 »
and Rule 20 of the Companies (Management and Administration) Rules, FURIML A . 5 _ ; : P — e Byal Visual Ads,
2014, as amended by the Companies (Management and Administration) PUBLIC ANNOUNCEMENT 1. Oica No.43 '-SEIE"'{E'_E"E? el i 496 5q- 1) Lower Grolnd Laval, “Auiar, Rz.73,20,0001 %ufrgiggfg’35457/28805487
Amendment Rules, 2015 and Regulation 44 of SEBI (Listing Obligations lati f LR - Nirmal Galaxy Commercial, Mulurd Wesl Rs.7,32.000/- L LA B
: , ; . [Under Regulation & of the Insolvency and Bankruptcy Board of India Rs.25 000/- .03.2024 ,
and Disclosure Requirements) Regulations, 2015 the Company is pleased (Insolvency Resolution Process for Corporate Persons) Regulations, 2016] , Lo Wl- ' i}g’llaéurfy
to provide the members with the facility to cast their votes electronically | | : 16. Office No.44 (salable area measuring 458 sq. fi.) Lower Ground Level, “Aviar’, Rs.73,20,000:- Malad (W), es11012
(“Remote e-voting) through e_voting service (“e-voting”) provided by National FOR THE ATTENTION OF THE CREDITORS OF Nirmal Galaxy Commarcial, Mulund Wesi RE._T,E-E_,WDI— Mobile : 9820489442
Securities Depository Limited (NSDL). The members whose names will M/S JMS LOGISTICS AND EXPRESS PRIVATE LIMITED Rs.25000- | 1200PM Synergy Advertising,
iﬂ?—i{# :I]attzeFljiedgalite;:’»o'E tlilsbl\r/llf:qrserzségit g];engﬁﬂglc?ltg V;C:irlstﬁz ?:c;tlri]tf/ | . __RELEVANT PARTICULARS — 17.| Office No.45 (salable area measuring 458 sq. fi.) Lawer Ground Level, *Awior”, Rs.73,20,000- | ‘o 3.00 PM Phowe « 28391428 | 22811012
of remote e-voting or e-voting. Members of the Company, holding shares i :Hama of Corporate Debtor ,“ 'HE"I‘WSTIH AND EXPRESS PRIVATE LIMITED baldle Lo o B bt o R;?z'?am f;}gz"‘;i'vlfl;‘l!‘?;%ﬁSi"&
either in physical form or in dematerialized form, as on Friday, 2" February, | |2 |Dali of incorperation of Comparate Debtor | S0T72014 . e Té, Phone : 28626679
2024 have been provided the user ID and password to cast their votes 3. | Authority under which Compaorate Debtor is | Regitrar of Camparies, Mumbal 18.| Office No.46 (salable area measuring 438 sq. ft.) Lower Ground Level, “Avior”, Rs.70,08,004/- Mobile: 9004992568
electronically. Eligible members who have acquired shares after the said date | | |incorparated | ragstarad Nirmal Galeoy Commercial, Mulund West, Rs.7.00.800/- New Boom Ads,
may approach NSDL at evoting@nsdl.co.in for issuance of the User ID and | ' | Carporate Idansty No. | Limited Lisbiity | UB4204MHZ014PTC256T22 Rs.25,000- S
Password for exercising their right to vote by | |Idantificasion No. of Coeporale Debtor | _ 19.| Office No.40 (salzble area measuring 461 5q. i) Lower Ground Lavel, “Avior’, Rs.73,68,000/- Mobile : 8779275373
e-voting. If the member is already registered with NSDL for e-voting then 5. | Addrass of the ragistered office and Shop 28, Goyal Trade Canlre, Shanlivan, Barivali Easl, Nimmal Galsxy Commercial, Mulund Wast Rs.T,36,800/- Popular Publicity
he can use the existing User ID and Password for casting the vote through || peincipal office (if any) of Corporate Debior) Mumbal City, Mumbal, Maharashira-400066India _ Rs.25,000/- Kandsvali (W), - 1485
e-voting. Members are requested to follow the instructions available in the [ &, | Insakvency commencement date in 06-08-2023 (The IRP wes replacad and undersigned a0 | Office No 50 fsalable saeuring AR sa. A Lower Ground L 48 i c? Rs.73,68,000/- e A At e
EOGM Notice, which can also be downloaded from https://www.mepinfra. raspacl Jtmp:lrala Dabrbor | wias appointed as [RP Vide Order Daled 31-01-2024 ) Sy _sal FarE:'.q bk 96 ) M DU ARGk Cear ] AT Ilgal‘;zdiwﬁ?(WS, g Agency
: | Mirmal Galaxy Commaercial, Mulund Wasl, Rs.7 36 8000 :
com and from the website of NSDL. L | jand the order was communicabid on 05-02-2024 Re 25 D00/ %fg:_;e-:?g%%{%g 00
; ; 7. Eslimated date af ci of insatvan [ 3272024 {180 days fom e Insclvenc e
The e-voting period commences on Tuesday, 27" February, 2024 at (IST) resﬁrmnn ptjeiﬁ b L Gmn‘ﬂntur%um IﬁE:I':I verny 21.| Cffice Nn51 (salable area measuring 461 sq. L) Lower Ground Level, “Aviar” Rs.73,68,0001- S i
9.00 a.m. and will end on Sunday, 29" February, 2024 at (IST) 5.00 p.m. The fo P i Niral Galaxy Cormmercial, Mulund West Rs 7 36 800/ g;;lrtval.l‘gﬂ') 7
Members will not be able to cast their vote after the said date and time. Once B.|Name and Registration number ofthe | Mir. Gaurav Mittal . : ' ' Rs : 200 one : 42872727
the vote on a resolution is casted by the shareholder, the shareholder shall jinsclvency professional acfing as Interm | Reg. No.: IBBUIPA-DIIP-P-OZr1302002-2314140 s Express Advertising,
not be allowed to change it subsequently. | | Resdluton Professional | AFA Valid upto: 22-0%-2024 . L . EMD Submission last Date: 27.03.2023 R . . g%l:;flfz(g?é 7799 | 2833 9977.
The voting facility through electronic voting system shall be made available | | % Address & amai of the intarim resclubon | Address: 23., 2nd Flacr, Ch. Kishan Chand Complex. EMD Submission Account details {Deposit through NEFTIRTGS): Account Mo: 0431100004414, IFSC Cade: PSIBODO03E, Mobile: 9320401077
during thg EOGI\);I and €r‘]'nembers attending tl}:e meeting through VC/OAVM PO S Rt WA oo JwalaHen, Faschim Viha, New Delhi- 110063 Ale name: Assets Recovery Branch Collection, Name & contacts of Authorized Officar: Sh. M Kenedi Singh, Falcon Multimedia Pv. Ltd,
who have not casted their vote by remote e-voting and are otherwise not| | | | Sxio : garaTeial ppFoloe IO NEARg e con Mobile: +91-6000386244 and Contact Person: Mr. Mr. Sachin Gupta, Mobile: +91-9899948527 Nobrie : 9853226463
barred from doing so shall be able to exercise their vote. The members who 10| Acdress and e-mail o be used lor Address: 23-, 2nd Floor, Ch. Kishan Chiand Complex, TERMS & CONDITIONS: Jeet Publicity
have casted their vote by remote e-voting prior to the EOGM may also attend | correspondence with the Inberim Jwala Heri, Paschim Vihar, New Delhi-110053 T Borivali (W),
EOGM but shall not be entitle to cast their vote again. | Resolu$ion Professianal E-mail : gauravmitial ipprofessianal@gmad. com i ;hu IP'-,.L.,E—.:,::M !ﬂuﬂm_rggy had the detads of terms & conditions of Auclion process from webssle www bankeauctions.com & Mobile : 9820006816
. . . . ] of | ] thpai punjatancsindbank co.in, Nikharge Advertising,
Members, who hold shares in physical form and have not registered their .| Last iate for submission of clams 13i0zi2024 _ : - Borivali (W),
email address with the Company may register their email ID by providing 17 | Classes of credior, i any, under clause (o) | Mame of class|es): Ni 2 Thera_ 1% 10 enwmhre_mm krionwn 1o B mmqr_e&:: officar However, the mlem:l-jug bikddars should make their own e pend et !I‘rCiuIrIBS and Phone : 38921255
Folio No., Name of shareholder, share certificate No., PAN, Mobile and ol sub-saction (BA) of saction 21, ascerlained due dilipences regarding the encumbrances. tite of property!ies & toinspect & satisfy themselves from the respective departmentiofiices. Lt £ SRR
email ID to investorrelations@mepinfra.com. Members holding shares in | |bythe Inberim Resclution Professional _ 3. Thentended biddars who hawve deposited the EMD and requine assistance in creating Login (D& Password, upleading data, submitting bid, training f;ﬁ:;f%y;lm
dematerialized form may update their email address with their Depository 13, Mames of rsoivency professianals idenfied. Not Applicable on e-bidding process etc., may contact Mis C1 INDLA Pyt Lad Uidyoq Vinar, Phase 2, Gulf Petrochem bulding, Buliding MNe. 301, Gurgaon, Haryana, Mobile : 9322139909
Participant. The said members can cast vote through remote e-voting or (o act &3 authonsed representative of creditons Fin: 122015, e-mail 1D; supportiitbankeauctions.com Halp Line Mo Hedpline number: (1 24430200072 1/2223, 9534 597555 (3h, Bhavik Pandya) .
evoting during the EOGM in the manner as specified in the Notice. | |Imacess|ihreenames for each class) | Contact Mumbear +91-3866682837 Help Line e-mail I0: supporti@bankeauctions.com and https:iwww.punjabandsindbank.co.in for any Mira Road (E)
SCRUTINIZER #4./(a) Ralavant forms and (a) Weblink: hitps:{ibbi gov.infhome/downloads property related query may contact above mentioned Awthorsed officers, E-miail id ; b0T18i@psb.co.in Qe (LB LS
. . . (1) Detadls of authosized reresentatives | (b} Not Applicabla This Netice is also to be treated as 30 days Statuary sale notice to borrowers and Guarantors (URs) Under Rule B(6) Security Interest o A R e LR
The Company has appointed CS Shridhar Phadke, Practicing Company | | areavailableat _ | - _ | (Enforcement), Rules 2002 P;:Z‘:w.-ooazz.(zs)z’uns
Secretary, SVP & ASSOCIATES (Membership No. FCS 7867 CP No. 18622) | Mofice is hereby gven that e Mational Company Law Tribunal has ordered the commencement of : 3 8- Mobile: 9833933502
to act as a Scrutinizer for conducting the voting and e-voting process in a fair corparate insolency resolution grocess of the JMS LOGISTICS AND EXPRESS PRIVATE LIMITED on Authorised OFi M.S. Advertisi
Date; 05,02.2024 Q Cer IS tIEs
and transparent manner. 06-08-2023. . 3 ; X Bhayander (E),
Place: Mumbai Punjab and Sind Bank Phone: 022-28160100
CONTACT DETAILS The credilors of JMS LOGISTICS AND EXPRESS PRIVATE LIMITED, are hereby called upan bo submi Mobile: 9769711727
In case of grievances connected with e-voting, the members can refer to the Eﬁrl_cfggs il WT a;ﬂbefsrg 19-02-2024 ta the interim resalufion professicnal af he address Sugo Advertising
Frequently Asked Questions (FAQs) and e-voting user manual, available at ok ot e _ _ T
the Downloads sections of https://www.evoting.nsdl.com or contact NSDL at The financial creditors shal submit heir claims with proof by electronic means iy, All cther creditars may —
toll free no. 1800-1020-990 or 1800-224-430. Alternately, the members can | | submithe claims with proofin nerson, by post or by electronic mesans Viean ). e
also address the grievances to the Company Secretary at investorrelations@ & financial credtor belonging 1o a clags, as isted againsl the enlry Mo. 12, shall indicate is choice of o eI T,
mepinfra.com. authareed reprasertative fram amoeg the theea inschvency profassionals isted against entry No. 15 1o act e
By Order of the Board of Directors as aulhansed rapresentatie of ha class [specily class]in Form CA. 5,’,“,5527 At
of MEP INFRASTRUCTURE DEVELOPERS LIMITED Submissian of falsa or mesleading proafs of claim shall attract penafties, Sl Phone : 022-27461970
Mr. Gaurav Mittal Ronak Advertising,
Place: Mumbai VIKRAM MUKADAM Date : 06 022024 Interim Resolution Professional for JMS Logissics And Express Private Limited S —
Date: 06" February, 2024 COMPANY SECRETARY | | Place: Delhi Regn. No.: IBBUIPA-001IP-P-0271 3 2022-2314140
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